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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
HYDERABAD BENCH : AT HYDERABAD

MA No. 647/2013 in CP No0.22/2012 in OA No.556/1995
Date of Order : 20.09.2013

Between:
The General Manager, Ordnance Factory,

Yeddumailaram-502 205, Medak District,
AndhraPradesh ...

AND

R.Ramu S/o0 Damodar, aged about 48 years,
Unemployee, R/o HNo.22/A, Subba Rao Colony,
Picket, Secunderabad. ... Respondent/Applicant

Counsel for the Applciant : Mr.G.Jayaprakash Babu, Sr.CGSC
Counsel for the Respondent : Mr.N.Ramesh

 CORAM :
" HON'BLE Mr. JUSTICE P.SWAROOP REDDY, JUDICIAL MEMBER

" HON'BLE MR.P.K.BASU, ADMINISTRATIVE MEMBER.
(Oral Order per Hon'ble Mr, Justice P.Swaroop Reddy, Member (J))

Compliance report and the material with regard to the same viz., letter
N0.07/034/LB/OFPM dated 10.09.2013 and letter No.15/1011/LELGA/

OFMK/VLC/2013 dated 13.09.2013 are filed. Hence MA No.647/2013 and

CP No.22/2012 are closed. No order as to 07Sts.
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